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(a) wtwllwr tlw attention of Qovam* 
mant has ba«n drawn to tba nawsitem cap- 
tk>nad*Siachan44aturaisthaprimaenam/' 
appaaring intha Incfian Express datad No* 
vamlMrT. 1991; and.

(b) if so, ttw staps taken or proposad to 
be taiten to loolt after the welfare of the 
troopa deployed at such great heights and 
difficult tract t>y ensuring adequate provi
sions and amenities for them?

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) Yes. Sir.

(b) Government is committed to the 
welfare of our troops deploy^ in the Sia- 
Chen sector. Adequate ptoyision of aH the 
required Hems of dothing and equipments to 
meet the extreme cdd weather conditions is 
being fully ensured. Special high catorie diet 
is provided to these troops. Keeping in view 
the possible adverse effects of prolonged 
deptoyment in such a harsh weather condi
tions. personnel are posted for a maximum 
of six months and a ^ u a ie  medical facili
ties are provided to them. Prevision lias also 
been made for air evacuation of casualties, 
if any.

A special allowance known as the Sia- 
chen Allowance, at Rs. 90W- per month for 
the officers and Rs. 600/- per month for 
personnel bekm officer rank, has been 
sanctioned with a/Haet from 1.5..1991.

Raeovary of hieofM-Tax

2606. SHRI SANATKUMARMANOAL 
WMtheMinisteraf FINANCE be pleased to 
state:

lid. companies and others against whom 
income4ax amounting of fto. one ciora suKl 
dbove isoutstanding ason November 1.1 M l ; 
and

(b) the effective steps taken or being 
taken to recover the same?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): (a) The latest Infbrmatton 
available in the Ministry about the cases ail 
over the country against whom inoome4ax 
demand of Rs. one crore and above is oU- 
standing. is as on 30.6.1991. There were 
667 such cases as on that date. A statement 
of these cases is enck>sed.

(b) Apart from the action permissible 
under the Income-tax law for the recoveiy of 
tax dues, suitable administrative steps are 
continuously taken to recover the tax ar
rears. Legal acttons include levy of penalty 
for non-payment, issue of garnishee orders 
to attach bank accounts, debts etc. drawing 
up of t ^  recovery statement by Tax Reoov- 
eiy Officers enabling them to effect recovery 
by attachment^sale of assets, appointment 
of recover for managing defaulter’s property, 
arrest of defaulters, etc; in appropriate cases. 
Administratively, Actton Plan targets have 
been fixed for reduction of outstanding 
demands and the progress of recovery is 
monitored at various levels. The Assessing 
Officers are also required to send desired 
reports in these cases indicating the prog
ress in the recoveiy Of taxes and these 
reports are reviewed at the level of Commis- 
stoner of lncome4ax and dbove. Since a 
large part of the demand is disputed in ap
peals etc. steps have also been taken W  
expedlttous disposal of appeals.

(a)the namesof firms, mdivkluals, Pubiic STATEMENT
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